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Free Secondary Education 

1061. Shri D. S. PaW: Will the 
Minister of Education be pleased to 
state: 

(a) whether it is a fact that some 
State Governments have decided to 
make secondary education free for 
all children; 

(b) if so, Which are those States 
and precise nature of proposals of 
those State Governments in this re-
·gard; 

(c) whether the Central Govern-
ment have been in any way associ at-
-cd with the proposals; and 

(d) if so, the nature of such asso-
ciation? 

Tbe Minister of Education (Shrt M. 
<:. Chagla): (a) The Government of 
India have no information in the 
matter. 

(b) to (d). Do not arise. 

Additional University in Maharashtra 

1062. Shri D. S. PaW: Will the 
Minister of Education be pleased to 
state: 

(a) whether there is any proposal 
to start one more University in 
Maharashtra State; and 

(b) if so, the details thereof? 
The Minister of Education (Shri M. 

C. Chagla): (a) No. Sir. 

(b) Does not arise. 

Fertilizer Factory at Tuticorin 

1063. Shrt M. P. Swamy: Will the 
Minister of' Petroleum and Chemicals 
be pleased to state: 

(a) whether it is a fact that R 
licence had been issued to a Com-
pany for the setting up of a Fertilizer 
Factory at Tuticorin in Madras State; 

(b) whether the Company failed to 
set up the factory; and 

(c) if so, whether Government pro-
pose to set up the fertilizer factory 
in Public Sector? 

The Minister of Petroleum and 
Chemicals (Shri Hamayun Kabir): 
(a) Yes. 

(b) The licensee has not made any 
headway with the project so far. He 
Is still negotiating with foreign con-
cerns for financial and technical col-
laboration in the project. 

(c) Does not at present arise. 
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Jail Manual 

106'7. Shri S. M. Banerjee: Will the 
Minister of Rome Affairs be pleased 
to state: 

(a) whether some 
have been suggested 
mended for inclusion 
manual; and 

amendments 
and recom-

in the jail 

(b) if so, the details thereof? 

The Minister of State in the MiDis-
try of Rome Affairs (Shri Rajama_ 
vis): (a) and (b). Sir, the question 
IS vague. It is not clear which jail 
manual has been referred to; all the 
State Governments have their own 
jail manuals and they are competent 
to amend them. The suggestion of 
the All India Jail Manual Committee 
are under consideration and the deci-
sions of the Government of India 

thereon will be recommended to the 
State Governments for incorporat-
ing in the respective State Jail 
Manual. 

Writings of Na.tional Leaders for 
Archives 

1068 J Shri Yashpal Singh: . l Shri Basumatari: 

Will the Minister of Education be 
pleased to state: 

(a) the number of writings by emi-
nent national leaders at present 
being preserved in the National 
Archives of India; and 

(b) when they will be out for the 
public? 

The Minister of Education (Shri M. 
C. Chagla): (a) As a part of their 
normal acquisition programme, the 
National Archives of India have been 
trying to acquire private papers (cor-
respondence, memoirs, diaries etc.) of 
eminent statesmen, high Government 
officials, writers, scientists and other 
Indians who have played significant 
roles in the country's history. 

The National Archives of India 
have been able to acquire the cor-
respondence of the late Shri Badruddin 
Tyabji, Shri G. K. Gokhale, Dada-
bhai Naoroji, Sarojini Naidu, Lala 
Lajpat Raj's Diary, letters of Gandhiji 
and Sir Jehangir C. Coyajj and Dr. 
N. B. Khare's personal letters. These 
consist mainly of the correspondence 
of the leaders with various persons 
in India and abroad and some mis-
cellaneous papers consisting of rough 
notes, personal diaries, memoranda, 
newspaper cuttings and reports re-
ceived by them from some of the 
institutions with which they were 
associated. These exclude such 
writings of eminent persons as may 
form part of Government of India 
files. 

As writings are scattered among 
numerous series, it is neither possi-
ble to locate all of them nOr to ascer-
tain their exact number. 




